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being done in piecemeal but the claim of the applicant in any case is

~y

Z. in this regard, the applicant has submitied the represeniations,
:

copies of which are at Annexures A5 & A-6. We are being informed

thai the same have not been decided.

3. Keeping in view the totality of facits and the circumstances, it
would be unnecessary 1o issue = nolice to show cause because the

rights of the respondents are not likely to be affected.
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4. it is directed that the claim of the applicant should be considered
and an approprisie spesking order passed by respondent No.l
oreferably within a period of four months of the receipt of a copy of the

present order and communicale to the applicant.

5. Abthe oral request of the leamed counsel, it is direcied that if any
supplementary is filed within one week from today, the same shall also

he considered.
5.  OAis disposed of.
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